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ORODER"

This is an application for further extension of time to
camplx with the dirsctions given by an sarliar bench of this
\ | - |
~Tribunal in 0,A.,1478/96 in the matter of completing the disciplinary

praceadxng in raspeot of the applicant in tha 0.A, Furfher extension

for two months uas given by an order dated 20,11, 98 in M, A, 474/98

v

and the time was granted as last chanco. This is the secondff
“time a prayer has been made for further extension.
2, 1do not find any cause to Purther extend tha delayed .time,

.

3.  The application is rqjhcted. No order is made as to césts.
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